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. Ms. Manisha Kaho!

' 5h Chirag Rajpk.;tr o

OFFICE OFTHE DISTRICT & SESSIONS JUDGE (HQs): DELHI

ORDER

following transfers &
Name

Sn Ajay Rohilla

570 3' Ram Narain

£C. 13090950

"Ny Monika Makin
//o Late Sh. Ram Makin
£EC. 3272

Ms Bhawna Gupté
Hiosh Vineet Gupta

" Ms. Kanika Ha%r_jé—-
N/o Sh. Rakesh Hasija

" Sh P;rdeé;)_KmUmaf'
EC: 18805214

Sh kéran Day;l_w
5/ Sh. Ram Avtar Dayal
£C 24081398

ings are hereby made In official exigency, with immecdia

From

PA in the Court of Ms. Neha Pahwai, ! PA in ‘the Court of f Ms. Su

ISCC-cum-ASCl-Guardian
North-West, Rohini, Delhi.

Judge,

|

jate ,a”, Ct

To

g

Bala Dagar, MM (Mah
Court)-3, West District
Hazari Courts, De'hi

St PA N the Court of Sh. Manish
Sharma, ADJ-1, West District, Tis
Hazari Courts, Delhi.

Sr. PAIn the Court of Sh. /ika
Dhull, Judge, Family Court
North, Rohini, Delhi. [
Diverted Capacity)

| PA in the Court of Sh. Vikas Dhull,
| ludge, Family Court, North, Rohini,
| Delhi.

i (Family Court Strength)

PA in the court of Ms Barkhz
Gupta, District Judge
(Commercial Court), Nortr
District, Rohini Courts, Dell i
(in Diverted Capacity)

___4 = e T
| PAin the Court of Sh. Sanjay Sharma-

I'1l, ASJ-3, Central District, Tis Hazari

I Courts, Delhi.
|

PA in the Court of Ms. Neha
Paliwal, JSCC-cum-ASC)-
Guardian Judge, North-West,
Rohini, belhi, S

‘ | PAin the Court previously presided

Iover by Sh. Sanjay lJindal, ADI-4,
North-West District, Rohini Courts,

' Delhi.

|

PA in the Court of Sh. Sar
Jindal, Judge, Family courts.
North-East District

Karkardooma Courts, Delhi
- {in Diverted Capacity) g
! PAin the Court of Sh. Sanjay Jindal, | PA in the Court of I4s
! Judge, Family Courts, North-East | Sukhvinder Kaur, Distric

| District, Karkardooma Courts, Delhi.
' (in Diverted Capacity)
|

Judge (Commercial Court 2
Shahdara District
Karkardooma Courts, Delhi

EC: 3086

| Sr. PA in the Office Pool. Central
District, Tis Hazari Courts, Delhi,

= SRR

5/o Late Sh. Gulshan
Kumar
£C 17927681

Sk Anil Kumar

5/0 5h Balbir Singh
EC 99770510

M Manju Rani Nirwan

[C 3032

i Narendra Kumar
| 5/6 Sh. Netrapal Singh

EC 55977455

5h. Ahmad Faraz Ansari
5/ Mohd Ahrad Ansarl

£C. 55324166

Sr. PA in the Court of s
Sukhvinder  Kaur
Judge (Commercial Court)-2
Shahdara District
Karkardooma Courts, Delhi

| PAin the Office Podf, Ee?w?r;i.ﬁ}st;ict,
| Tis Hazari Courts, Delhi

|
| _
| PA in the court of Sh. Anuj Agarwal, |
[ ASJ-5, South-East District, Saket
Courts, New Delhi.

PA in the Court of Sh. Sa‘n_mee_r?sﬂ{)al
Special Judge (PC Act) (CBI)-14,
| Rouse Avenue Courts Complex, New
Delhl.
PA In the Court of Ms, Shunall Gupta
ADS-5, South-East District, Saket
Courts, New Delhi.

PA in the Office Pmral Dlstrlct
Tis Hazari Courts, Dalhi.

Pnoe 1or 2

PA in the Court of <h "mj
Jain, District ut
(Commercial Court), n w
Delhi District, Patisla Hot 8
Courts New Delhi.
PA in the » Court of th S
Bajpal, Special Judge (PC Art)
(CBI)-14,  Rouse Avente
Courts Complex New De Ihi.

District |

Sami 4|

PA in the court of Sh. An '[:

Agarwal,
District,
Delhl

PA | in the Coun of ih. mn]
Sharma-I|,

ASI-5,  South-E.

Saket Courts, Ni

‘;T3

AS1-3, Centis
District, Tis Razari tour
| Delhi,
PA ‘-n lhe COUH of Ms. Shunali |
Gupta, ADJS, Southba
District, Saket Courts, New
Delhi.



Arvind Kumar

A n the Office of Delhi Judicial

academy, Dwarka, New Delhi. (in

Diverted Capacity)

CPA N U; Court of Sh‘ I/]sha[ Gogne,

ADJ-S, South-West District, Dwarka
Courts, New Delht.

" PA in the Office Pool, Central District,

" pA in the Court
Gogne, ADJ-5
District, Dwarka Courts
Delhi. e
PA in the Court of Sh. Balwant
Rai Bansal, Special Judge (PA
Act) (CBI)-17, Rouse Avenue

South-W*e

M
‘

Courts Complex, New Delhi.

I'pA in the Court of Ms. Riya

:f SF J 15T *

Guha, MM-2, Central District,
Tis HazariCounghL_ _
ok T e Bove el iosided | A I Whe Gourt & Me
0 0sh Jageshwar Kumar  over by Ms. Swayam Siddha Tripathi, Nabeenla Wali, MM-3, New
) CJ, East District, Karkardooma | Delhi District, patiala House
Coufiatsi, Coqﬂir\jgyvpeihi. B

Ram Bilas Thakur  Tis Hazari Courts, Delhi
12794319

avita Kumari

e shall be considered

wcomplance of the transfer/posting orders immediately/proceeding on leav
ary action shall be

“oerate insubordination and the officials shall be placed under suspension and disciplin

anstihe officials as per rules
Digitally signed by GIRISH

GIRISH KATHPALIA
KATHPALIA E’SI;B;.OMO'BO? 13:34 37

(GIRISH KATHPALIA)
DISTRICT & SESSIONS JUDGE (HQs)

ELHI
49 CHc QQ,—"F ' Hriuk 541
N S 9 admn -1/p & T/2020 Dated, Deihifhﬂ-z—SE_P_'ZUQU ‘

{

v 'orwarded for information and necessary action to:-
/
¢ L¢ District & Sessions Judge West/NDD/South-East/East/North-East/Shahdara/North/North-
West/South-West, RACC, Delhi, New Delhi.
e Principal Judge (HQs), Family Courts, Dwarka, New Delhi,
[he i i
e Ld. Officer In-charges, Accounts Branch, Central/West/NDD/South-East/East/North-
East/Shahdara/North/North-West/South-West, RACC, Delhi, New Delhi.
Ihe Personal Office of Ld. District & Sessions Judge (HQs), Delhi.
The Officer/Ottficials concerned
6 The
he AO(J), Admn. Branch, Central/West/NDD/South-East/East/North-East/Shahdara/North/North-
West/South-west, RACC, Delhi, New Delhi.
Mt Director, DelhiJudicial Academy, Dwarka, New Delhi.
fr » deanng Officials (Personal File/Leave) in Administration Branch-l, Central. THC, Delhi
¥ The dealing Official, ACR Cell, Central, THC, Delhi. I I |
1U The dealing Official, Layers Seat, Computer Branch, Central, THC, Delhi
L1 The Web-site Committee, THC, Delhi,

Administrative Officgrf(l.!ua.
Administration Branch-|

District & Sessions Judge Office (HQs)
Delhi

farodh 134



